~ CENTRAL ADMINISTRAT IVE TRIBUNAL
CAL CUTTA -BENCH

No.O.A.1168 o 1996
Date of Order : 22.3.1999

Present ¢ Hop'ble mr.Justicé S.N. l'lailidu Vice=Chairman..

SUKDEDG PASWAS
Vs.

-

" UNION OF INDIA & ORS.
(EASTERN RAILWAY)

‘For the applicant 3 None

' For the respondentss r!r;P.K.Ardra: caunsel,

>

Vo | | DRDER

Nons appears for the @pplicant.on repeated calls., M.P.K.
Arora appears ffo'r the respondents. The applicatiom sl':and,s.
dismissed for default,

2}. No order is madé ag to cosfs.
/«»,/
(So.N. MRllick) .
Vi ce~ Chai rman
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